o 4, The Viorkshop Personnel Cfficer,

I THE CENTRALADMIN ISTRATIVE TRIBUNAL : HYDERABAD BE]

AT HYDERABAD

C.h,Noy 1178/96 Date of Order :
BETWEEN 3

1, N, Aimaresan
2; g.Paul Ghandra Mohan .e Bpplicants,
AND

1. Union of Indis, rep, by
General lManager, S.C.Rly,,
Secunderabad,

2. The Chief Personnel Cfficer,
$.CL.R1ly,, Secunderabad,

3, The Deputy Chief Mechanical Engineer,
Carriage Repair Shop, 9.C.R1ly,,
Tirupathi, :

Carriage Repair Shop, 8.C.Rly.,
Tixupathi,

5. Jl.lmarali

6. B.Haribabu

7. K,Kodandarama

Srini 7 ond
8, B.,Srinivasulu ** Respond

Counsel for the Applicants | e Mr,8.503

Counsel for the Respondents .. Mr.V.BhinEma
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ORDER
X & s per Hon'ble Shri R.Rangarajan, Merber (Adm ) X

Mr,S.Ramakrishna Rao, learned counsel for the applicants
and Mr.V.3himenna, learned standing counsel for the pespondents,
Notice has been served on R-35 tO g;called absent.
2 There are two applicants in this OA, The applicantslaﬂ
wage opted to the artiSan category in the carriage repair

brandum

shop, Thrupathi, A seniority list was issued by memny

dated 18.3,96 (A-2)p by Carriage Repair Shop, Tirupathi, The

applicants are aggrieved b that seniority list,., Hence the

applicant No,1 submitted a representation dated 24.4.96 (pege-45)

against the provisional seniority list, The applicgnt No,2

also sumitted a representation dated 22.4.96 {pa

TR/P-612/Art/Mech dated 25.5.96 (A-1). It is also

agetd6),

Those appedals han&,been rejected by the impugned orger Wo,

stated in

the reply that the seniority list was issued in acdordance

with the judgement of this Tribunal in 04,219/92 and

there is no need to revise the impugned seniority }i

18,3.56,

hence

st dated

3. This 0A is filed to set aside the impugned seniority

1ist dated 18.3.96 and for a consequential directijon to tie

respondents to prepare a Seniority list as per exffant rules

following the mandatory provisions of para 302, Chapter III,

IREM Vol.I and also a further direction to tHe reppondents

to follow the seniority list dated 29,1,94 for prpmotions

until the new senicrity list is published.

qJL ADX////,/f*”fﬁ




&

4. The prayer and contentions in this OA are simfilar to

the prayer and contentions raised in 0A,624/96 which was

disposed of on 21.8,98 and in OA,1369/96 which was d
on 2.9,98, Hence we follow the directions given in

and direct as follows -

Respondent No,4 should fix up a meeting with
applicant on a mutually agreable date Eo ekamine thg
indicated in the judéenent in OA,624/96 and prepare
regarding the views of both sides, If there are no

of opinion, the same shall be recorded, If there i

isposed of

+those QAs

the

issue as
a note
difference

L difference

of opinions/views then that note should be put dp t¢ Responden t

No.? for deciding the issue on the basis of the exipting rules

and as per the directions of this Tribunak given in

judgement which had been indicated concisely in the

X Sy
earlier -
Lo

e

judgement

in OA,628/96, In case it is found necessary for regpondent No.4

to call Respondent No,5 to 8 also, he may issue notfice to them

also to attend the meetind,

5. With the above direction the O is disposed pf,

No costs.

( B.5. JAI PA&ﬁﬂﬁﬁiﬂﬁ?ir”/’/i

eroer (Jull.)

12998
’//,//”’//’ Dated : 23rd Septenber, 1998

(Dictated in Open Court)
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Copy to:

1.
2,
3.
4,

S

6.
75

8.

b1

- YLKR

. 4.’.
)

The General Manzger, South Cesntral Railway,
Secunderabad. o

N

The Chiaf Persennsl 0Officer, Seuth Central ﬂﬂiluay,
Secunderabad. .

The Deputy Chief Mechanical Enginear, Carriage Rapai

Seuth Central Railvay, Tirupathi,

r Shop,

The Warkshop Parsonnel pfficer, Carrlage Repair Sho
Smuth Central Railway, Tirupathi,

ﬂnm copy to fir.S,Ramakrishna ﬂam,Aduacate,CﬂT Hyder bad.

Ong copy te Mr.\.Bhimanna,Add1.CGSC, RT,Hyderabad.
One copy to D.R{A), CAT,Hyderabad. _
Ona dy plicate copy.
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